| TEM NO. 7 COURT NO. 1 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
I.A 2/2015 in Gvil Appeal No. 442/2013
KUBER NATH & ANR Appel | ant ('s)
VERSUS
STATE OF U. P. & ORS. Respondent ( s)

(For early hearing and office report)

Date : 30/11/2015 This application was called on
for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE AM TAVA ROY

=

Raj esh Sharma, Adv.
Shal u Shar ma, Adv.
A. Ansari, Adv.

For Appellant(s)

Par eena Swar up, Adv.

. Al ka Sinha, Adv.

. Vi kas Bansal, Adv.
M. Anuvrat Sharma, Adv.

Vs
M
For Respondent (s) M. Aneet Singh, Adv.
Ms.
Vs
M

UPON hearing the counsel the Court nmade the follow ng

ORDER
Di smi ssed.
[ Charanjeet Kaur ] [ Vinod Kulvi ]
A R -cumP. S Asstt. Registrar

Signature Not Verified

Digitally signed by
Ramana Venkata Ganti
Dat e: 2015.12.02

18: 02: 28 I ST

Reason:



